NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
i - AHMEDABAD

Bhupendra Patel & Ors.
V/s.

Hotel Oasis (Surat) Pvt. Ltd. & Ors.

Section of the Companies Act: Section 397-398 of the Companies Act, 1956
S.NO. NAME (CAPITAL LETTERS) DESIGNATION __ REPRESENTATION SIGNATURE

1.

None resent for both the parties.

Petitioner sent a request for adjournment.

List the'matter on 18.09.2018
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MANORAMA KUMARI HARIHAR PRAKASH CHATURVEDI

MEMBER JUDICIAL MEMBER JUDICIAL
Dated this the 6™ day of August, 2018




